117 Written Answers

BROADCASTING (SHRI SUBODH
KANT SAHAY); (a) and (b) According to
information  available, terrorist organic
sation's in Punjab had carried out such a drive
in the border areas of Punjab. There is,
however, nothing to suggest that such
activities have spread to Delhi.

(c) The State Government are taking
appropriate step's to motivate the people,
including the youth, to wean them away from
the terrorist organisations.

295. [Transferred to the Ith March, 1991]
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Induction of women into Indian Army

297. SHRI TALARI MANOHAR; Will
the PRIME MINISTER be pleased to
state;

(a) whether there is any proposal under
Government's consideration to induct women
into the Indian Army; and

(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI LALIT
VIJAY SINGH): (a) and (b) Presently,
women are inducted into the Medical Corps
and Nursing services. A detailed study is
being conducted to identify other areas where
women could be enlisted.

Loss to Public Sector Undertakings in
Andhra Pradesh

298. SHRI TALARI MANOHAR: Will the
PRIME MINISTER be pleased  to
state;

(a) whether any Central Public Sector
Undertakings in Andhra Pradesh is incurring
looses; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
KAMAL MORARKA): (a) and (b) Two
Central Public Sector Enterprises, namely,
Hindustan  Flnoro-carbons Limited and
Southern Pesticides Corporation Ltd., having
their registered offices in the State of Andhra
Pradesh have incurred losses amounting to
Rs. 9.05 crores and Rs. 1.4? crores,
respectively during the year 1989-90.

Imposition of penalties by Central Vigi-
lance Commission

299. SHRI DHULESHWAR MEENA
Will the PRIME MINISTER be  pleased to
state;



